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DETENTION AND RELEASE OF MEMBERS

The tollowing message addressed to the Hon'ble Speaker, Delhi
Vidhan Sabha, Delhi was received trom SHO, Tuglak Road,New Delhi:=-

" T have the honour to intorm you that S/Shri Deep Chand
Bandhu, Rajesh Jain, Naseeb Singh, Bhishm Sharma, Arivinder Singh
Lovely, Brahm Pal, Jile Singh Chauhan, Haroon vYousuf, Charan Singh
Kandera, Jaspal Singh, Subhash Chopra, Surender Kumar, Mehender
Singh(Bhatte Wala), Ramesh Kumar, Raj Kumar Chauhan, Mala Ram
Gangwal, Mukesh Sharma, Tek Chand Sharma, Veer Singh, Smt, Kiran
Choudhry, Smt., Mira Bhardwaj, Smt. Sushila Jai Kishan and Smt.
Dharshna Ram Kumar were detained u/s 65 of Delhi Police Act,.1978
for disobeying the lawful directions ot police at 1550 hours on

22,12,2000.

They were released at 1605 hours from the same place on the
same day i.e. 22.12.,2000."

S.K.SHARMA
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